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CENTRAL ADMINISTRATIVE TRIBUNAL

principal bench, new DELHI,

OA-1269/97

New Delhi this the 18th day of September, 2000,
Hon'ble Dr. A. Vedavalli. Member(J)
Hro'ble Sh. S.A.T. Rizvi, Member(A)

1  Rh Baldev sarabhai Rathod
2" Sh° Shivbahadur Mahadev Yadav
3" Sh" Rafiqahmed Mohmedyusuf Quresh
a" Sh. Ramesh Revabh-ai
c" Kaloesh Vinodchandra Bhatt5. Sh. laiiiahmed Sanyed
R  Sh Nijamudedin Janiar _
7" Sh" Mohd. Mohmmedhai Topiwala
I' Sh' Mukesh MohanTal Sharma
g" Sh' Dharmendra Someshwar Gohel
in Sh' Mukesh Chandrakant Vyas

1 - Ih' Hanifmohmed Musa Piranwala
2- fh'. Lorana Himatlal Mehta
13 Sh Deepak Madhukar
a' inayat Abdullatif VohraIs' Ih. Shailesh Vishnuprasad Patel
10'. Sh. Ghanshyam Babusingh
17. Sh. Anil .jabhai Makwana

le. rh-.20 Sh. Savabhai HiraDrm.
21' Sh. Badal Pravinchandra Vyas
27' Sh Bindesh SurendragirIL Vinod Mohanlal23. sn. v inutj u.= r--ihhai Patel

IV. Ih'. j'phi Shai^lesh^Manharla^^^^^ ^
f,: ".rnrd'Lar savaoibhai Chaudhari

ruihan; 5-,-fo: fh-. H^foSlsTaf^
i'; S: .... APP----
S;iror;hr?orrdIrsSan^<r/d?a/?hai;e]"e^-.
Ahmedabad.

(Present : Mone even on second call)
Versus

1  union of India through^fniftry^of^lnforrnation and
Broadcasting, New Dein

2. The slne^al'wandi House.
0/0 Director benerai
Copernicus Marg,
New De1h i■

o  The Di rector,
O/o Director Doordarshan,
Taltej Tekra, . Respondents

(PresenffHone even on second call)
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ORDER(ORAL)

Hon'ble Dr. A. Vedavalli, Member(J)

None present on behalf of applicants even on
11 It is seen that none was present on their

\ne previobS occasion, na.elv,
: the circu.stances, the 0.. is14.09.2000. in

,l3™issed for default and non-prosecution.

(S.A.T. Rizvi)
Member C A)

(Dr.A. Vedavalli)
Member (, J )
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